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OFI-‘ICL1 or T1113 PRINCIPAL. DISTRICT & SESSIONS JUDGE (HQs): DELHI

ORDER

Consequent upon the absorption of Sh. Bachi Singh Nayal, Orderly, E.C. 90216,

Sh. .IawaharSingl1 in the IIon’ble High Court of Delhi, New Delhi on 17.04.2026
(F/N), his name is hereby struck off from the pay scroll of this office with effect from 17.04.2026

(F/N) as per Rule 5 (2) of CCS (Pension) Rules, 1972. .

(Anju Bajaj Chandna)
Principal District 8: Sessions Judge (I~IQs)

Delhi.
. Q-

No.Ad1nn~III/P1-'/2026_ ’ 1:1”? Delhi, Dated the Ir t an itii
1 'l'he Joint Registrar (listt.-I), IIon'ble liigh Court of Delhi, New Delhi with reference to the office

order No. 491/l~.l ~(i/listt.-l.‘Dll(I dated 20.04.2026. _
2. Personal Office of the Ld. Principal District 8: Sessions Judg)e (IIQs), THC, Delhi.
3. The Sr. Account Officer! Drawing 8: Disbursing Officer, Accounts Branch, Central District, ’I‘is

Ila;/.ari Courts, Delhi(copy of Absorption order is annexed herewith)
4. The Pay 8: Accounts Officer -VI,'l'is1Iazari, Delhi concerned (through Accounts Branch, Central

District, Tis Hazari Courts, Delhi).
5. The Admn. Officer (J)/Branch Incharge, Vigilance Branch, Central District, THC, Delhi.
6. The Aclmn. Officer (J)ll5ranch lncharge, Admn. I (]~Istt.)/ACR Cellf Recruitment Cell/Pension

Sear, Central District, 'I‘is Ilazari Courts, Delhi.
7. The Atlmn. Officer (J)/Branch Incharge, Leave Section, Central TIIC, Delhi

Copy forwarded for information and necessary action to :-

\/gykaling Official I .ayer Seat, Tis Iiazari Courts, Delhi.
. The Web-Site Committee, 'l‘is I-Iazari Courts, Delhi.
10 .'1‘li dme A n. Officer (J)/Branch Ineharge, Admn.III, Seniority 8: Promotion/Posting 8: _

Transfer/Appointment Seat, Central District, '1‘isIIa:/.ari Courts, Delhi. I- I
1l.The official concerned. "_ --""Ma
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